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CO_lIS loa for Deter.lalnl Fair 
Sellllll Prlcn for India. M.de 

Cars 

·54. SHRI J. MOHAMED IMAM: 
SHRI RAM KISHAN GUPTA 
SHRI K.M. KOUSHIK : 
SHRI R. R. SINGH DEO : 
SHIH R. K. AM IN : 

Will th. Minister of INDUSTRIAL 
OEVEWPME:, r .-\.,<0 INTERNAL TRADE 
he plea_cd to state : 

(a) whether Government have 
recently appointed a Commission to 

. determine rair selling prices for tbe 
Ambassador. Fiat and Standard 
cars. 

(b) if so. the reaction of the 
automobile manufacturers in this regard; 
and 

(c) when the. Commission is likely 
to submit its report • 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND INTERNAL TRADE 
(SHRI DlNESH SINGH): (a) and (b): 
On the recommendation of the Supreme 
Comt. a Commission has been set up to 
recommend the fair selling prices of 
the three makes of cars manufactured 
in the country v iz. Fiat, Ambassador 
and Standard Herald. The car 
manufacturers had agreed in the Supreme 
Court to the appointment of s\lch a 
Commission. 

(c) The Commissson, constituted on 
27.5.1970, is e"pecled to submit its 
report within a period of four months 
from the date of its constitution. 

Concessions to Small Entrepreneur. 

·55. SHRI JYOTIRMOY BASU 
SHRI S.K. TAPURIAH : 
SHRI N.K. SOMANI: 

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND INTERNAL 
TRADE .lot pleased \0 state : 

(a) Whether Government have 

recenlly announced more concessions for 
small scale entrepreneurs ; and 

(b) If so, the details thereof? 

THE MINISTER OF INDUSTRIAL 
DEVI\LOPMENT AND INTERNAL 
TRADE (SHRI D INSSH SINGH): (a) 
and (b) . Government have proy;ded 
substantial concessions for small 
scale entrepreaeurs during the year 
1969.70 and 1970.71, in respect of allot. 
ment ~f im~orted raw materials, reserva-
tion of selected products for expansion 
in the small scale sec\Or exclusivelY, 
credit and \inance, !levelopment of 
ancillar~ relationsbip, export business, 
and promotion of small scale industries 
in backward areaS/districts. Tbe more 
important of them are enum'rated 
below: 

(i) Raising of the I imit for licence 
for imported raw materials in the 
pri'Jrity and non-priority seClors 
from Rs. 50,000 to 75,000, in 
respect of new units. 

(ii) A larger value of import licence 
upto 50% in Free Foreign 
E"change. 

(iii) With the announcement of the 
new industrial licenSing policy, 
th~ list of industries reserved 
for the small scale sector 
was exLendcd so as \0 cO\,cr 
8 new product items in order 
that the small sector is giveD 
sufficient scope for eJqlan.IoD 
and development. 

(iv) Increasing tbe limit from 
Rs. I Jakh 10 Rs. 2 lakbs in re.,-
pect of loans to be sanctioned to 
qualified craftsmen and engineen 
~ tbe State Bank of India 
and other nAtionalised banks. 

(v) Liberalised terms for tbe suppl, 
of machinery on hire purcbase 

basis by the NSIC. 

(vi) Extension of the Credit 
Guarantee Scheme to servic: 
industries. 
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( vii) A more iDtensive effort lto 
develop ancillary item.. ill, ,tbe 
small scale sector, witb a 

""1\1" tbe Minister of ~AILW AYS be 
pleased to ' state': , 

coresponding reduct.on ,of tbe (a> Wbetber Government IIr!" aware 
number of components to be :tba~ several thousand ba" of wbeat 
directly manufactured by the procured ,b)' the Government Agencies in 
unit in the large scale sector.' Mogs ,could not be loaded on trains 

, " on' account of' some dispute 
'Funher conce.~ions in; reSPcict between the Railway officials and the 
'of imroned raw materials to ,~9vil Supplies Depanment in Moga in 
the exponing units in the sm~lI: '~May, 1970 ; 

".-" . 

(ix) 

;'scale sector in terms' of the 
Import Policy for 1970-11. 

, Concessions granted by the State 
Govt. relating to taxes, supply be 
raw materials, accommodation In 
industrial estates, charges fOr 

, ,electricity, water, grant of loans 
etc. 'to entrepreneurs wiJIina 
.et up small scale induttriCs 
in the backward districts or 
area~. 

BrItish Assloh.nce for Duraapur Steel 
, Plaqt 

'56. SHRI ARJUN SINGH 
'BHADOB.IA: Will the Minister of 
STEEL' AND HEAVY.ENGINEERING be 
"Iea~ to ,'ate: ' 

(a) Whe'her U.K, bas decided to 
continue 10 give assisLance for a limited 
period to the Dur!(apur Steel Plant; and 

(b) if so, the nature of ass'istance to 
be giveR ,arid when it w~uld be given? 

THE MINISTER' 'OF 'STEEL AND 
"SAVY ENGlr-iEER1NG (SHRt B.R. 
BHA(JAT) ,:(a)' Xes: Sir. ' 

(b) I ,A~~;s\a:nc'e, wi,li be' both financial 
as well as tecb.nica.I. .. ..,. lIew pound 
&terllna loan and a' dr .. ft' .cheme to 
provide technic,,1 assistance for 
Duraarpur Steel plant are \ uIJder 
De~l'atioil ,~illl ~re expectCjl to be 
linaiised so'on: :,' ,_.. " :; 

Loading of Wheat in Trains elMop) 
(Puil1ab\ " ' 

PANDEY: 

(b) whether it ;' "fact that on 
'·account (lr Ill", \,;\eat bags we'o 
'damaged by rains; ',Il,i 

'. 
, ,', (c), if SO,'the details of, the d'ispure 
and the action taken thereon? 

THE MINISTER OF RAILWAYS 
; (SHRI NANDA) : (a) and (b). No. Sir. 
The loading being upto the demands placed, 
there was no questiOn of wheat bags not 
being loaded or of damage to wheat bag.~ 
for wllat of wagons, " 

,(c) Does not arise, 

sJilitlng of Industrial conce~Ds from Calcutt~, 
to otber States ' 

'58. SHRI S.C. SAMANTA : 
SHRI H.N. MUKERlEE : 
SHRI K. HALDER: 
SHRl I.M. BISWAS : 
SHRI SAMAR GURA : 

Will the Minister of INDUSTRIAL 
DEVELOPMEN1' AND ' INTERNAl 
~APE be ploa.,.d to state : 

, ", 

<a) whethu it is' .. faet thill''' 1atg6, 
number of Industrialists are either Shifting 
their field of aClivi", from WeSt BOo gal 
to anywhere else or abandoning ihe units 
due, 10, reasons of inlewti1y and .uncon-
genial c\lnditions tbilt&; 

(b) the steps that lire beiD' taken to, 
gi>l>e' thllm adequate, proteCtiOn' So "IbM 
West Bengal does not lIo'tnickw'aril'in tlJ 
industrial map of I nd in; &rid " . - ' 

:, (c) ';"'hether he ,wm .Ifl. 0'11 ',Ute Tahl.' 
of the 'House the number sol IlMlC/l 0( 




